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CERTIFICATE OF REGISTRATION OF DESIGN
So12 ¥. / Design No. : 346506-001
ani@ / Date ; 20/07/2021
URENREAT € / Reciprocity Date* :
391/ Country

yerT febam sn B f6 were ufa # affq fesme st MOBILE PHONE & Heiftd @, &1 dsiieer, it
14-03 ¥ 1.Kartik Jitendrabhai Suru 2. Jigarkumar Ratilal Panchal & M # SUgw & R AR
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Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 14-03 in respect of the application of such design to
MOBILE PHONE in the name of 1.Kartik Jitendrabhai Suru 2. Jigarkumar Ratilal Panchal.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




